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Ms.Pa|akMishraappearingonbeha|fofthe|earnedcounselofthepetitionerhasstatedthat

her senior Learned counsel is indisposed today and, therefore, the matter may be adjourned' ln view of

thesubmissionsmadebyMs.Pa|akMishra,thematterisadjournedandsha|lcomeupon06'10.2016

forfina|arguments.Theear|ierorderwherebythematterwasdirectedtobetakenupon02.09.2015is

recalled.
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